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Amendment ia M er p.laB .. r Delhi 

2300. SaRI J~GANNATH RAO: 
Win the Mini ter of WORKS AND 
HOUSING be plea ed to state: 

(a) whether the Ma ter Plan for 
Delhi prepared by Delhi Develop-
mentA.uthority was amended recently 
or is likely ·to be amended; 

(b) whether lands belonging ·to 
the China Dalupur village adjoining 
NOIDA of Uttar Pradesh have been 
notified under Section 4 of Land 
Acquisition Aot of 1894 for 
acquisition, if so, the date and parti-
culars of-the notification; 

(c) whether a declaration under 
Section 6 of the said Act in respect 
of entire land or portion of the land 
so notified under Secti n 4, was 
notified, if so, the date of such 
declaration, the public purpose and 
the extent and bou ndaries of the 
land; 

(4) wheth-er any public notioe 
was given at convenient pJaces or 
near tlle ·land-to be taken and notice 
to persons intere ted was issued in 
respect of such land; and 

(e) whether compensation pro-
ceedings have been started by the 
Collector in respect of such lan4? 

THE MINIS] E OF PARLIA-
MEN ARY AFFAIRS AND 
WORKS ~ND HOUSING {SHRI 
BHffiHMANAruANmNG~ :W 
Yes, Sir. 

(b) to (e). T e inform~tion is-being 
colleoted and ,win : be laid on the 
Table of the ~abha. 

Goat Researeb In . tes 

te : 

SHRI lJAK HMA:N 
the. Minister of 

E be pleased to 

(a) the total number of institutes 
for reseaFch on goats functioning in 
different States j 

(b) . the main purposes of setting 
up of such type of institutes; 

(c) whether sllch an in titute is 
not functioning in Orissa; 

(d) if so, whether GoveliDJDellt 
have a Iproposal to open ~uch an 
institute in Ori a; and 

(e) when this. 'propo I wiU -he 
implemented 7 

THE MINISTBR OP STAT IN 
ToHE MINIS lrERIES 0 AGR -
CULT-URE ANlD RtJIML 'DhVE .. 
LOPM NT (SHRI .R. V. S \VIA-
MIN~/THAN): (a) and (b). ' A 
Central In titute for esearch on 

_ Goats was established in.July, ,1979 
at Makhdoom, Mathura (U.P.) with 
the major objective of un Itaking 
studies for improvjng the prodi..cti-
\lity of goats for ·meat. milk and 
fibre. 

(c) No 'In titute for Research on 
Goats is functioning in Ori sa. 

(d) No; Sir. 

(e) Doest no an e. 

De pmedt of.laJa Fi heey 
Resources 

2302. SHRI K"A. SWAMI: 
Will the Mini er "f AGRICUL-
TV RE be pI a d to state the 
details of measures take.n and · tho 
u . der cGJltempl tion for intensive 
development of inland fisMty re .. 
sources? 

THE liST ROF TAT N 
THE MI rSTR S OF,AG C.U-
TVR A D RURAL EV top-
MENT SHRI R. V. SWAMI· 

A HAN) : T :ks and poJlds 
constitute the main culturable inland 
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tesources and have already been 
taken up for intensive development. 
The Fi h Farmers' Development 
Agencies set up in 108 dlstricts 
in almost all the States as pilot 
projects envisage a package approach 
including reclamation of tanks and 
ponds for making them suitable 
for fish culture with Gorernment 
and in titutional finance. 1 he fish 
seed which is the basic input 
need ed for fish farming · i con-
templated to be produced under 
(i) World Bank a5sisted Inland 
Fisheries Project, (ii) Fish Farmers' 
Development Agencies' Fish Farms 
and (iii) National Fish Seed Pro-
gramme on Commercial scale. In 
addition to these programmes 
under Centrally Sponsored Sector, 
the State Governments under their 
plan schemes are also assisting 
fi sh farmers both for ' the develop-
ment of tank and ponds and in 
fish ee supply. 

Con idering the impor tance of 
inte sive inland fisheries t he Central 
Government have provided in the 
Sixth Plan a sum of Rs. 18.90 
crores for assisting the State 
Go'. 'rnments in the various pro-
grammes. 

Enhancing Foodgraios Quota to Bibar 
in wake of Drought and other 

Natural Calamities 

2303. SHRI D. L. BAITHA : 
Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether Government of Bihar 
have requested for allotment of suffi-
cient quantity of food-grains to meet 
the acute scarcity condition prevail-
ing in the State owing to serious 
drought; 

(b1 if so, the details of require-
ment a ked for and allocations of 
food grains made by the Union 
Government during the last three 
m nths and expected allotment of 
r. odgrains during next three 
months; 

(c) Whether it is a fact that fair 
price shops particularly in the fUfa] 
areas do not get any allotment of 
foodgrains and in the urban areas 
al 0 suppJy of f, odgrains is very 
meagre; and 

(d) whether Government would 
con')ider tbe desirability to increase 
t.he quota of foodg rains to Bihar to 
tide over the un-precedented circum-
stances created by drought condi-
tion in the State ; if not, the reasons 
thereof ? . 

THE DEPUI Y MINISTER IN 
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEV "LOP-
MEN (KUMARl KAMLA 
KUMAR I) : (a) and (b). Yes, Sir. 
T he Government of Bihar have re-
quested for allofment of 1 lakh 
tonne of wheat and SO,OOll tonnes 
of rice per month from the Central 
Pool to meet the increased require-
ments of their public di stribution 
system arising out of d rought situa-
tion in the State. 1 he allocations 
made to the State Government from 
the Central Pool during the last 
three months were as under :-

(In '000 tonnes) 

Month Rice Wheat 

August '82 20.0 
September' 82 20.0 

PDS RFM 

22.0 15.77 
24.0 16.77** 
10.0* 

October '82 20.0 25.0 15.77 

(*)-For flood relief. 
(**)-Incltldes 1.0 thousand tonnes 

for festivals . 
PDS- Public Distribution System. 
REM:-RoUer Flour Mills. 

Allotment of food grains from the 
Central Pool are made to various 
States in Bihar, taking into account 
the overall availability of stocks in 




